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(b) if so, the purpose for which it was 
built; and 

(c) whether there is any proposal to 
run air services between Balurghat and 
Calcutta? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) Yes, Sir. There is an aerodrome at 
Balurghat fit for operation by Dakotas. 

(b) After partition, Balurghat aero-
drome was used as an emergency aero-
drome between Calcutta and Siliguri to 
avoid over-flying Pakistan territory. It 
has also been used as an emergency aero-
drome between Calcutta and places in 
Assam. 

(c) No Sir. 

Scheme to Assist Indian Authors 

8622. SHRI iHIVA CHANDRA JHA : 
Will the Minister of EDUCATION be 
pleased to state; 

(a) whether GoverDment have any 
scheme for assisting Indian authors; and 

(b) if so, the broqd details thereof and 
the number and names of those who have 
been assisted so far? 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): (a) Yes, Sir. 

(b) A statement giving details of the 
various schemes and the names and the 
numbers of authors assisted under them is 
laid on the Table of the house. [Placed in 
Library. See No. LT -1058/68]. 

Sbanti Sewa 

8623. SHRI SHIVA CHANDRA JHA: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether it is a fact that Govern-
ment are not giving any help to Shanti 
Sewa of the Sarvodaya people; 

(b) if so, the reasons therefor; and 
(c) if not, tbe kind of assistance given 

to it by Government so far aDd what have 
been its successes and in which areas? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S. RAMASWAMY): (a) to (c). The 
Shanti Sena is not functloninll in NallaJand, 

Written AIII''''"S 

Manipur, Tripura, Laccadive, Minicoy, 
Amindivi Islands, Dadra and Nagar 
Haveli and Pondicharry. The Govern-
ments of Haryana. Goa, Daman and Diu 
and Chandigarh Administration did nol 
receive any request from Shanti Sena for 
financsal assistance. Information regarding 
the remaining States and Union Territories 
is being collected. 

Arrest of Foreigners 

8624. SHRI SHIV A CHANDRA JHA: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) the number of foreigners arrested 
in India within the last five years showing 
their nationalities; 

(b) the charges framed against them 
and their terms of imprisonment; and 

(c) how many are still in jail at present? 

THE MINISTER OF S'fA TE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) to (c). 
The information is being collected and 
will be laid on the Table of the House. 
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"oting Rigbts of Kashmiris 

8626. SHRI PREM CHAND VERMA : 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether Government have under 
consideration the question of voting rights 
to be given to the residents of Kashmir 
who went from other parts of India and 
settled tbere ; 

(b) if so, whether the views of the 
Government of Jammu and Kashmir have 
been invited in this case and if so, their 
views; and 

(c) the reaction of Government thereto 
and when a deeision in the matter is 
e"pected to be taken ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA): (a) For 
Parliamentary Constituencies, qualifications 
of voters ;n Jammu and Kashmir are the 
same as in the rest of the country. For 
the Jammu and Kashmir Legislature voting 
rights are restricted to permanent residents; 
there is no proposal to change this 
position. 

(b) and (c). Do not arise. 

Nebru Uni.emily, New Deilli 

8627. SHRl PREM CHAND VERMA: 
Will the Minister of EDUCATION be 
pleased to state : 

(a) whether any decision has been talien 
about tbe facilities. to be starteG in and 
policy of affiliation of Colleges to the pro-
posed Nehru University in Delhi; 

(b) whether any staff has been recruit-
ed for the run.iDg of the University, and 
if not, when it is proposed to be done; 

(c) whether any date-line has been 
Need I'<>r the QpcoiDg of the University ; 
atid 

(d) if so, which? 

THE ~INISTER OF EDUCATION 
(DR. TRIGUNA SEN): (a) No, Sir. 

(b) No staff has yet been recruited. 
This will be done after the Vice-Chancellor 
is appoint~d. 

(c) and (d). While no date-line has 
been fixed, efforts are being made to open 
the University as soon as possible. 
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